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[Dr. Keskar]
facts as they are which are not exact­
ly the same as what my hon. friend 
gave. As in previous years, the Press 
Information Bureau received this 
year also, on the day of the presenta­
tion of the Budget, sealed bags con­
taining Parts A and B of the Finance 
Minister’s speech. The ba«s were 
handed over to an assistant of the 
Press Information Bureau by the 
Finance Ministry at 4 p .m . He brought 
them to the Press Room of the Parlia­
ment House and keot them in the 
shelves under security wrangements.

The procedure of distribution of the 
Budget papers is explained in the 
letter attached, which was sent earli­
er by the Press Information Bureau, 
and which was circulated to the Press 
representatives, and which I will lay 
on the Table of the House. This pro­
cedure has been followed for a num­
ber of years.

At 5 P.M., the officer-in-charge of 
distribution asked the assistant v;ho 
had brought the budget oapers to 
open the bag containing Part A of the 
speech, but through inadvertence, the 
latter opened the wrong, bag, namely, 
the bag containing Part B papers and 
the distribution started. At that time 
there was a tremendous rush, nearly 
100 correspondents, eager to go back 
to the Press gallery to listen to the 
Firuuice Minister, pressin*i[ for copies.

The mistake was detected within,a 
few seconds but within that time about 
a dozen copies had been ttiken by 
correspondents. Immediately steps 
were taken to withdraw the copies and, 
thanks to the co-operation of the Press, 
it was possible to get them back with­
in a few minutes. No premature publi­
cation or leakage occurred.

It will be seen that the .iicident hap­
pened on account of a mistake almost 
accidental, and it was discovered in 
the course of a few seconds. Copies 
were imnied’ately withdrawr. The 
person who is in charge hi,is been 
handling the distribution of budget 
papers for many years and is one 
of our trusted hands. Apparently, a

momentary confusion caused by the 
rush of pressmen was responsible for 
this mistake.

I very much regret the mistake. To 
avoid such mistakes future, it is 
proposed to take delivery of Part B of 
the Budget speech from the Miiiistry 
of Finance half an hour after the 
Finance Minister has begun his speech 
instead of simultaneously with Part A 
as at present.

Dr. Lanka Sundanun: May I make
a submission?

Mr. Speaker: There is no sJope for 
it. We will now proceed with the 
Budget discussion.

RAILWAY BUDGET-Contd.
Shri Nevatia (Shahjahanpur 

Distt.—North cum Kheri—East): Sir,
as the time available is very short,
1 shall try  to be brief. No other 
statement of the hon. Minister has 
aroused so much enthusiasm in 
the minds of the millions inha­
biting vast and undeveloped areas 
of this country as the one which 
he has made in his Budget speech. 
He has said that “considering the 
vast areas in our country which are 
awaiting economic exploitation through 
the introduction of satisfactory trans­
port facilities, I feel it is necessary to 
adopt a bold policy of developm ent 

and expansion of the Railways” . I em  
sure th at all Members of this House 
as well as the public outside would 
wholeheartedly welcome thia statem ent- 
But the Question is: how and when this 
bold policy is likely to be implement­
ed. People inhabiting the undevelop­
ed areas are not prepared to wait in­
definitely fo r the im plem entation of 
this policy.

[M r. D e p u ty -S p e a k e r in the Chair]

In this connection, I recall the 
speech of some hon. Members who 
have expressed satisfaction over the 
financial condition of the railways. 
I wish 1 could agree with them. The 
facts and figures however are other­
wise. The capital at charge of the 
community in respect of this vast 
undertaking will be Rs. 907 crores.
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Our savings after paying 4 per cent, 
dividend on capital is only hall per 
cent* This amount of half per cent 
is totally insuflQcient for develop­
ment purposes. We are pasdng about 
Rs. 33 crores annually to our Depre­
ciation Fund but are withdrawing 
therefrom Rs. 43 crores every year. 
Thus in the course of the next few 
years this Fund will be wiped out. 
The hon. Railway Minister is aware 
of this position. He has stated that 
our working expenses are increasing. 
They have risen by nearly Rs. 50 
crores over that of 1948-49. He has 
also said that the future prospects for 
increasing the revenue are more too 
bright. This is not a position in which 
we can be complacent. Railways have 
to contribute large amounts for deve­
loping the undeveloped areas. How 
can this be done? Out of Rs. 95 crores 
provided this year for development 
purposes, nearly half will have to come 
from the General Finances which in 
the present context means deficit 
financing. Since we have to develop as 
quickly as possible, the Railways must 
contribute a large amount for deve­
lopment purposes. The hon. Minis­
ter said that for meeting the situation 
he is considering adjustment in fares 
and freights. Now, I would request 
him that this Question of revision of 
fares and freight.*; should be gone In­
to very cautiously and very thorough­
ly.

Tliere have been complaints b.v the 
sugar industry that the recent steep 
increase in sugarcane freights has 
not been conducive to bringing maxi­
mum quantity of cane and it has to 
some extent been responsible for pre­
venting maximum sugar production. 
Again in certain other industries al­
so there has been a general complaint 
that the fares and freights need to 
be revised. This question should *be 
considered after taking into account 
all the factors, such as production, 
marketing costs, etc.

For meeting developmental eco*- 
nomy, the hon. Minister has suggest­
ed charges on basis of Inflated mile­
age. This could not be objected to— 
if it is done for a lim lt^ period,

and if the inflated mileage costs are 
not penal. But, for the existing lines 
that would not be a fair proposition. I 
would not adopt this even for the 
restoration of the dismantled lines, 
because that was done to meet the 
war effort.

The hon. Minister has drawn the 
attention of the House to the fact that 
though there has been no increase in 
passenger traffic, several new‘ trains 
have been added. Nearly 190 new 
trains have been added this year. I 
congratulate the hon. Minister for 
looking after the amenities of the 
passengers by adding trains as well 
as by spentling money annually for 
passenger amenities. But. the amount 
which is being spent, that is. Rs. 3 
crores per year, is not quite adequate. 
Especially now, when passenger earn­
ings are going down, it is necessary 
that more amount should be spent to 
attract passengers to a certain extent. 
Of course, we cannot expect to get 
1300 million passengers, the peak 
which was reached in 1950-51. Per­
haps, that was not even desirable 
looking to the over-crowding. But, at 
the rate at which our passenger earn­
ings are falling, nearly Rs. 10 crores, 
I think that something should be done 
to provide more amenities to the 
passengers. I would request the hon. 
Minister to increase this amount by 
at least one crore rupees annually.

As stated by me earlier, there will 
be an increase of 15 per cent In the 
wagon supply position in the next two 
years. Wagons which were procured 
during the last three year* have not 
resulted in any Increase of wagon 
supply because all of them were utilis­
ed for replacing overaged wagons. Id 
the coming two years, the Railways 
expect to add 27,000 wagons. It is 
a matter of great satisfaction that 
out of the 27.000 wagons, 22,000 will 
be from Indigenous sources and only
5,000 from abroad. It is a happy 
feature that the indigenous capacity 
is going to be utilised to the fullest 
extent.

There are one or two features which 
are not clearly understood. Statistics 
of engine usage iftiow that while per-
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[Shri Nevatia]
centage of 'the locomotives under or 
awaiting repairs in the mechanical or 
transportation workshops to the total 
number on the line stood at 18 per 
cent on the broad gauge, the same as 
in the previous year, on the metre 
gauge, the percentage increased from
16 per cent, in 1951-52 to 17 per cent, 
in 1952-53. I hope It is not due to 
any slackness of work in the metre 
gauge workshops. The speed of goods 
trains has declined on broad gauge as 
well as on metre gauge. On the broad 
gauge it declined from 10*7 miles per 
hour in 1951-52 to 10 4 in 1952-53. On 
the metre gauge, it declined from 
9-22 miles per hour to 9-14 miles per 
hour during the same period. With 
replacements of overaged locomo­
tives, there does not appear to be 
particular reason for the decrease in 
speed of the goods trains.

•

The last thing that I wish to touch 
upon is about my own constituency. A 
large part of my constituency is cut 
o(T by the Sarda river. There are 
no road communications and no road 
bridges over the river there. There is 
one rail bridge at Paliakalan. If^that 
could be made a road cum rail bridge, 
•iti would facilitate movement over 

that very large area, which is entire­
ly cut off so to say from civilisation. 
I would strongly appeal to the hon. 
Minister to see his way to sanction 
that project. I would also urge upon 
him to restore the Mailani-Shahjahan- 
pur line. That line was dismantled 
during the First World War in 1917. 
Since then, it has not been restored, 
though the inhabitants of that area 
have sent several appeals through the 
U.P. Government. Every time, it has 
been replied that the matter is being 
considered. When the restoration of 
other lines is being taken in hand, the 
restoration of this line also should be 
favourably considered.

Shri N. C. Chatterjee (Hooghly): 
In May, 1952. the hon. Railway Minis­
ter made a statement that if in the 
course of one .year, the regrouping 
system revealed any deficiency, he 
would be the first man to initiate pro­
per steps towards readjustment.

That was a commendable gesture 
in response to persistent public com­
plaints made. If I remember correct­
ly Shri Lai Bahadur Shastri made a 
promise in the course of his last 

year’s Budget speech that he would 
study the effects of regrouping and 
make a statement on the subject 
in the next year’s Budget speech. 
That was an equally reassurfftg 
statement, and we were assured 
that he would keep an open mind 
on the subject. It is deplorable 
that that promise has not been re­
deemed. I am not saying this as 
a carping critic of the Railway Minis­
ter. What is regrettable is that the 
hon. Minister is even today unable to 
evaluate the advantages owing to 
difficulties in arriving at comparable 
figures, Mark you. Sir, it is a strange 
confession to make by the head of 
the Department which is in charge of 
the largest commercial undertaking 
in India with Rs. 900 crores of capi­
tal. Now, when will the comparison 
be completed, and when will he be in 
a position to give us a complete pic­
ture? If a person has to wait till all 
the commodities have to be moved 
and fixed in a definite manner through­
out the year, then probably we shall 
never know how transport behaves.

From the statistics we find that the 
objectives of the Railway regrouping 
have not been achieved. So far as we 
know, the first objective was to 
achieve economy in the administra­
tive and operational expenses. With 
regard to economy, may I ask the 
hon. Minister if it is a fact—which is 
our information, and I am saying this 
with a certain amount of responsibi­
lity—that there has been an overall 
increase in expenditure for the period 
from April to October 1953, to the 
tune of Rs. 13-60 crores as compared 
with the corresponding period of the 
previous year? I shall be glad if I 
am told that my figures are wrong, 
but my figures are these: the finan­
cial result of regrouping for these 
few months has been a total expendi­
ture of Rs. 116-39 crores, and the ex­
penditure for the corresponding period 
of the previous year was Rs. 102 79
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crores. Therefore, there has been an 
overall increase in expenditure to the 
tune of Rs. 13*60 crores.

The gross earnings, as you know, 
have gone down. Last year’s earn­
ings were Rs. 154-86 crores. This 
year they have dropped to Rs. 162*01 
crores. That means a net drop in 
gross earnings by Rs. 2*85 crores.

The average detention of loaded 
wagons has also been disappointing. 
The target at Moghal Sarai was 24 
hours. The figures are: in May it was 
25*0 hours, in July it was 32 hours, 
in October it was 29‘9 hours. On an 
average it has been 30 hours.

I maintain with sufficient data that 
unless there is a mental obsession, im- 
less there is some perverse mind be­
hind it. a case can be made out by 
the Railway Minister to appoint a 
Committee or a Commission to re­
examine what has been done.

The Eastern Railway has become 
too unwieldy. The North-Eastern 
Railway, which is the biggest metre 
gauge system covers practically half 
the territory of North India, and that 
is running at a loss. So far as I have 
been able to find out, the financial 
loss on the North-Eastern Railway 
has been Rs. 7 crores, on the South­
ern Railway Rs. 13 crores—on the 
other Railways of course not so high 
as that,—but the total ffnancial loss 
has been very appreciable, and part’- 
cularly in the case of the North-Eas- 
tem Railway.

We had been pleading: “Tack Sealr 
dah Division to the North-Eastern 
Railway,” The exclusion of the Seal- 
dah Division from the North-Eastern 
Railway has caused serious interrup­
tion in the flow of traffic between 
Assam and North Bengal on the one 
hand and Calcutta on the other.

The second objective was to raise 
operational efficiency, and I am sorry 
that has also deteriorated. There has 
been alarming over-detention of load­
ed wagons at almost all the principal 
points of interchange. I have c i ^  a 
single instance, but if necessary the

hon. Minister can check the figures and 
he will find that at important places 
the average period of detention is 
very high. The third abjective was 
to form each Railway system to serve 
a compact region and to maintain an 
uninterrupted flow of traffic. That 
also has not been achieved.

The Eastern Railway has become 
too unwieldy. And it has been criti­
cised by different Chambers of Com­
merce and by business circles that 
the Noirlh Eastern Railway extend­
ing from Vrindaban to Ledo giveg a 
very dismal picture. The transpor­
tation system is not at all working 
efficiently.

What 1 am suggesting is this. In 
England they had regrouping such as 
the one we have, in 1948. But in 1953, 
they have scrapped it. They had the 
courage to go into it, and they found 
it that it did not work, and 
therefore they passed the Transport 
Act, 1953 (Elizabeth Statute II, 
Chapter XIII) and by Sections 16 and
17 of that Act, they have scrapped the 
regrouping system and have ordered 
another kind of reorganisation with 
viable and sizable units. The most 
important thing is what the Wedgwood 
Committee said in this connection. 
They said that if you are be­
having in this way, you must take 
into consideration certain other fac­
tors. I am reading one paragraph 
from their report, which says:

*‘If it should Be decided that 
the proper policy is for the Gov­
ernment in course of time to 
take over the whole of the rail­
way administrations, we are of 
opinion that it would still be 
desirable for them to maintain 
separate State-managed adminis­
trations of reasonable dimensions.
If the administrations are unduly 
extensive, headquarters super­
vision becomes too remote, and 
the machine as a whole becomes 
unwieldy. The esprit de corps of 
such overgrown concerns i$ wea­
kened and they lose the indivi­
duality that comes from direct 
personal initiative at the top.**
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The esprit de corps has gone down, 
and people in the know of things have 
assured us that the situation ig such 
lhat the General Managers are los­
ing grip over their stafif and workers, 
because of the unwieldy size of their 
chai^ges. Will the hon. Minister 
please find out Irom the General 
Managers if this is not the fact? The 
officers are steadily losing touch with 
their subordinates and their men, and 
this should be corrected without delay. 
Otherwise, it may have serious re­
percussions. It should not be for­
gotten that in a well-organised system, 
changes of a far-reaching character do 
not produce the desired result all at 
once, and in the beginning, changes 
are sloŵ  but once deterioration sets 
in, it gathers momentum and it be­
comes very difficult to control: un­
less timely remedial measures are 
adopted, it woujd become apparent 
that the changes are not producing 
the desired objective.

I am therefore appealing to the 
hon. Minister that he should take into 
account the serious warning given 
by a body of experts, viz. the Wedg­
wood Committee in 1937, endorsed 
and supported by the Pandit H. N. 
Kunzru’s Committee in 1949. What 
was their recommendation? They 
Karned you against unwieldy Rail­
way Administrations. I am saying 
that you should make it more viable 
and more sizable and maintain State- 
managed administrations of reason­
able size and dimensions. Otherwise, 
the whole system wiU go down in 
efllciency.

I am appealing to the hon. Railway 
Minister to take Parliament into con­
fidence and to say that some kind of 
an investigation at a proper level, 
either by a Parliamentary Committee 
or an independent Commission, should 
be instituted so that the matter could 
be thoroughly gone into, and it could 
b  ̂ found out whether the desired ob­
jectives have been achieved, or whe­
ther regrouping has resulted in loss 
of operational efficiency and led to 
greiater expenditure and an overall 
deterioration of the entire system. It 
will not do simply to say that you

are not in a position to give us a 
complete and precise picture. What­
ever data are there are quite enough 
to warrant a thorough re-examina­
tion of the whole thing, and I hope 
there will be no mental obsession 
which would bar a rational approach 
to a re-examination of the entire 
matter.

Shrl H. N. Miikerjee (Calcutta North­
East): Mr. Deputy-Speaker, Sir, we
are discussing a Budget which, I fear, 
is even more dismal and dispiriting 
than it was last year. It was not sur­
prising that when the Railway Minis­
ter made his speech, it was rather 
cold and colourless. I do not blame 
him. Sir, for it. But I say that he 
works in a political and economic 

context which has got to be changed, 
and that was the reason why he pre­
sented to us this very uninspiring 
budget. His hands are tied .by this 
set-up and when he Imagines that 
his hands are free, he really works 
on rotten wood which cannot be 
carved. Sir, the bankruptcy of this 
present set-up, the stagnation of this 
welfare stale economy, is writ large 
over the Railway Budget, but at the 
same time, if there was any depart­
ment of Government where courage 
and an imaginative grasp of the needs 
of the country were most called for. 
It is the Railway department, because 
it deals with a system which is ope­
rated by a magnificent corps of near* 
ly a million of our people.

Let us never forget how we paid 
for every foot of our railway track 
with our people's blood t.nd treasure. 
For many decades we have had to 
send out of our country hundreds of 
crores of rupees as “ interest charges” 
apart from salaries and pensions to 
British officials and the purchase at 
inflated prices of stores in Britain. 
When in 1950, we stopped paying in­
terest charges, we had to make a 
gift of a portion of our sterling 
balances in settlement of so-called 
British claims. We have still an 
undischarged liability on this score 
of more than Rs/ 8 crores, and though 
the Minister said last year that it 
really amounted to no liability at all.
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possibly this year he is driven to 
counting his crores very carefully and 
he will not say the same thing. I 
wish to remind him that last year he 
said he had decided to hold fast to 
the 9-crore surplus and that he 
would not let it come down below 
that figure. Buf this year he has had 
to let go more than Rs. 6 crores of 
that 9 crores.

It will be a job for the Minister to 
explain properly the fall in railway 
traffic receipts from Rs. 290-81 crores 
in 1951-52 to Rs. 272 crores in 1953-54. 
When we remem,ber that Rs. 15*01 
crores represent a difference in ac­
counting, there is a drop in gross 
traffic receipts of Rs. 5 crores. This 
happens at a time when industrial 
production *is supposed to be 10 per 
cent up, when railway statisticg show 
that there are 75 more engines and 
over 6,000 more wagons on the lines.

Now, Sir, this is extremely disturb­
ing. If passenger traffic was down, 
surely it could have been possible to 
carry more freight, when particularly 
in regard to coal railway loadings re­
main far from completely adequate. 
We are supposed to have acquired very 
high-powered locomotives from Canada 
under the Colombo Plan and from the 
United States under their foreign aid 
programme, and we are told that our 
internal production is improving. Why 
is it then that traction power does 
not expand? Is it because rolling- 
stock is not being expanded or cannot 
be expanded? Is it because track 
conditions—as Mr. Shastri’s prede­
cessor in office admitted in 1952—are 
pretty nearly alarming? Is It because 
bottle-necks in line capacity at strate­
gic points are preventing expansion? 
Really, Sir, the Minister does not 

appear to be happy about the present 
state of affairs. He is indeed very 
far from thinking that he can make 
good the railways* projected Rs. 320- 
crore contribution to the financing of 
the Five Year Plan. He is leaving it 
to ‘adjustments* in the freight struc­
ture. It sounds very ominous when 
the anticipated short-fall of Rs. 60 
crores is borne in mind. He is wait­
ing, Sir, for something to turn up.

I do not ibiame him so much as the 
company he keeps. Their little clay 
feet appear only too often behind the 
front of brass that the Treasury 
Benches try so often to put up.

Now, Sir, I do not mind the Minis­
ter making a song-*or even a dance 
about Chittaranjan. It certainly 
looks very impressive in a buUock- 
cart country. But let us try to look 
a little beneath the surface. It still 
does not manufacture 30 per cent, of 
the parts, many of them essential, 
some of them proprietory items like 
British injectors, which with a dogged 
legalism we refuse to copy and re­
produce in our own factory. Chitta­
ranjan has built 100 locomotives out 
of 268 scheduled for production in 
the Five Year Plan period. Sir, this 
is not the fault of Chittaranjan as 
such, but of Grovernment's methods. 
Why must we have an unequal con­
tract with the North British Loco­
motive concern which impedes our 
work, whose agents and technicians 
pay Us expensive visits and leave 
scribblings of cost accounting which 
are gathering dust in Chittaranjan’s 
shelves? They supply two boiler 
plates against one full boiler plate; 
they refuse to supply only boiler 
plates which, if available, might easi­
ly make possible manufacture ot 
complete boilers in Chittaranjan, Our 
trainees from Chittaranjan do not 
get proper facilities for training in 
the United Kingdom. And, in this 
connection, I would refer the Minis­
ter to a fortnightly report dated the 
26th May, 1953. from the fifth team 
of our trainees in Glasgow, complain­
ing of discrimination by the North 
British Locomotive people. I would 
draw his attention to the fact that 
in the financial year 1953-54. the 
Budget provided, for purchase jf  
imported components through our 
Hfigh Commissioner in the United 

Kingdom, a sum of Rs. 59i lakhs for 
Chittaranjan alone and my informa­
tion is that more than that sum has 
been spent before the end of Janu­
ary this year. I have leamt also of 
absuses creeping over the accounting 
of the various Develoi>ment Suspense
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Accounts in Chittaranjan. I surest 
very seriously that a Committee with 
non-officials in it and the present 
Auditor-General as Chairman f{oes In­
to the cost structure and accounting 
done at Chittaranjan. To make our 
workers—not only the ‘top dogs’ in 
the services, but to make our wor­
kers enthusiastic about Chittaranjap,
I wish the Minister takes steps to do 
away witJh the notorious “ security*" 
organisation, which  ̂ functioning in 
addition to the West Bengal Police, 
eats into a full one-tenth of the total 
establishment expenditure at Chitta­
ranjan. They decide, on their whim, 
who shall be allowed to enter not only 
the factory area but the entire town­
ship of nearly 7 square miles. The 
reason given for this ban of entry was 
that construction was not complete. 
But, production has started since 1952 
and the workers have ceased getting 
construction allowances since 1st 
January 1950. The registered union, 
which Government has found by re­
peated enquiry to be the only really 
representative organisation is not re­
cognised. Four of its Secretaries have 
been successively victimised and dis­
abled even to visit their union offices. 
Sir, who would not wish to be proud 
of Chittaranjan, which bears the name 
of a very great patriot? But the 
prison-house methods pursued there 
and its continued dependence on 
foreign supply leave a very bad taste 
in our mouth.

Sir. the House knows of our agree­
ment with Schlierens, about which 
last year the Public Accounts Com­
mittee had made some very un­
savoury comments. The revised 
agreement is the same in essence and 
the stable is sought to be closed alter 
the horse is stolen. Neither Peram- 
bur nor TELCO furnishes a pleasant 
picture and. in the meanwhile, we 
are getting bogles and under-frames 
and wagons from Belgium and, the 
Devil knows what other countries.

I ask the Government what they 
have* done abouit ttha Moolgaonkar 
Committee’s estimate that the idle 
cai>aclty in our various engineering

units ranges from 25 to 30 per cent, 
although there is enormous scope for 
producing within the country many 
of the engineering products which we 
are getting from abroad. The Rail­
way Report for 1952-53 speaks of a 
set-back in steel supply—a theme re­
peated by Mr. Badhwar in a recent 
(Press Conference. What has the 
Minister done to impress upon his 
colleagues the urgency of moving real­
ly fast on the steel front? I take it that 
the Minister is an enthusiast of 
Bwadeshi. The purchase of imported 
railway stores leapt from Rs. 18 37 
crores in 1950-51 to Rs. 29*32 in 1951­
52 and was as much as Rs. 28 crores 
in 1952-53. He seems to me to »be a 
stickler for economy, but he is happy 
that the stores balance stood at Rs. 
57*20 crores at the end of March 1953. 
But the Stores Enquiry Committee has 
reported that the 1950-51 balance cf 
Rs. 45'42 crores was inordinately 
high, that, before the current year, 
there should have been a reduction by 
Rs. 10 crores. with a view to bringing 
it down to a **much lower level” . The 
Committee said this because they 
found ‘incredible* stocks—I am quot­
ing their words— t̂hey found a “sho­
cking state of affairs.” they found 
stocks which would last “162 and 222 
years.** They found “fresh indent­
ing” going on; they found “excessive 
stocks of certain items of stores like 
steel bars, rounds, galvanised sheets, 
copper and enamel wire** which they 
wanted to be made available for ttie 
country’s industrial needs. Lest Gov­
ernment says that pilferage by the 
workers is responsible for it, I shall 
remind the Minister of questions ask­
ed in this House on the 13th of August 
1953 when it transpired that In spit© 
of police reports regarding the res­
ponsibility of high railway officials 
and big bosses at Modinagar for al­
leged misappropriation of wagon­
loads no steps were taken and tbm 
opinion of the Solicitor-General be­
hind which Government sou^t 
shelter was refused to be placed on 
the Table of the House in spite of 
repeated demands by Members.
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Now, Sir, I suppose the Minister 
expects Mffie congratulations from ntie 
on his ^»posals for the Calcutta- 
Burdwan electrification scheme. I am 
sorry I cannot congratulate him. Last 
year we were promised a survey and 
told that Rs. 27 crores would be spent 
in three phases of six to seven years, 
but that foreign latocks and equip* 
ment were difficult to get. This time 
we are told that work will commence. 
But the budget provision is for a 
beggarly Rs. 20 lakhs out of the pro­
ject amount of Rs. 7 crores. I wonder 
how the West Bengal Congress Chief 
Minister could promise that electric 
trains would ply between Calcutta 
and Kalyani—a route not yet within 
Mxi) Shasitri’s calculation—by 1956.

But I do hot understand his niggard­
liness for electrification not only .’n 
the Calcutta area but elsewhere also. 
We only have a little over 239 miles 
electrified on our railways. Electric 
traction, an answer in this House sug­
gested, costs a little more than half 
the cost of steam traction. The 
Kunzru Committee recommended elec­
trification of all the main lines »nd 
yet, Sir, we find not only the country’s 
most industrialised area, the Calcutta 
area, but other areas are not being 
electrified. I need not mention, of 
course the Ganga Barrage which the 
pandits off Planning have postponed 

till Doomsday, but I wish the Rail­
ways and Transport Minister demands 
that its immediate conmiencemeiit 
should be there.

Sir. some interested people have 
already begun saying that the wor­
kers are getting much more and work­
ing less. Now. Sir* this is a slander. 
But I say the morale of the workers 
is low. And why not? How do the 
workers live? Last year I heard the 
Minister saying almost with tears in 
his eyes how sorry he was that in the 
Sealdah Division there were more 
than seven hundred condemned 
wagons where workers were living. 
Those condemned wagons are ftill 
there in the Sealdah Division and the 
workers have to live there. At Chitta- 
ranjan 28*2 per cent, of the workers 
have no quarters still. In 1947 the

Mitra Committee said that there must 
be four lakhs quarters built; for the 
coming fiscal year there is provision 
for the building of 8722 new quartersl

Now. Sir, the workers live in sordid 
conditions. They can be discharged 
on a month's notice without cause be­
ing shown. The Damocles' sword of 
National Security Safeguarding Rules 
hangs over the heads of those who 
have self-respect and corporate feel­
ing. And lately, in the name of the 
Constitution, even the likelihood of 
their children’s emplojrment in the 
railways, which once could be more 
or less taken for granted, ig now, I 
understand, as good as vanished. It 
is not for nothing. Sir, that Mr. Guru- 
swami said in his note of dissent to 
the Kunzru Committee report that it 
is amazmg that railway-men do not 
paralyse the railway transport system 
in protest against their unjust service 
conditions.

Now. Sir. for the delectation of their 
foreign friends Government ordered 
the most luxurious array in India’s 
railway history of The best saloons 
they could muster from all over the 
country to take the Colombo Plan 
Conference delegates on their tour of 
Sindri and other project areas. To
please the same foreign friends the
Ministry ordered a ban on the sale of 
Soviet publications at railway stalls 
which are replete with libidinous 
literature that comes from a certain 
country that I do not wish to name.

I wish the Minister tries his hand 
at heartening his railwaymen and in 
improving their living conditions ind 
morale. That will not be done by 
trying to dictate from above and
getting them to join unions of the
IGoivernmeiit’s )Chodce. There is no 
railwaymen’s organisation in tiie 
country which today Is against the 
formation of a unified union of their 
own. But it has to be a process. 
After all there are certain unions 
like the S. I. Railway Union with a 
large membership, of more than 
twenty thousand. And It win taka 
some time before you can get a real 
consolidation into a imifled structure
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[Shri H. N. Mukerjee] 
of all the different unions in this 
country. Nobody stands in the way 
of the ach&vement of that unity, but 
the unity can only be achieved 
if the workers are left to themselves. 
The unity will come from below ind 
not from above. I remember me 
capitalist newspaper said that the 
Railway Minister, in spite of his be­
ing a very good man, is not able to look 
after the Ministry because he is a 
Congress politician too busy with ;he 
problems of Uttar Pradesh. I do not 
wish to say the same thing about 'he 
Minister, because I do think he is 
a kindly man and he can, if he wishes, 
do a great deal in his Department. 
But let not this accusation of politi­
cal partisanship be hurled against him 
as far as recognition of unions is 
concerned. Let him try to find out 
from the workers themselves whether 
they want certain of their own unions 
to continue, and he will realise that 
the workers themselves will come lor- 
ward to have unified organisations ^f 
their own.

I am sorry, Sir, there is not much 
time. I could refer to so many points. 
But I wish to conclude by saying that 
we owe it to our railways and the 
magnificent men who work the rail­
way system to make a real, proud job 
of it. That, I am afraid, the Minister 
cannot do till he realises that he and 
his friends are trying to cling to a 
system on which history has pro­
nounced its doom; and he must, if he 
wishes to do something, steel him­
self tv> basic changes which alone can 
bring happiness and hope to our long 
harried people.

Hie Minister of Rattwayn and 
Transport (Shri L. B. Shastri): Sir,
I am thankful to the House......

Pandit Thakur Das Bhargava <Gur- 
gaon): May I request the hon. Min­
ister, through you, Sir, to comc nc*ar- 
er and speak?

Shri L. B. Shastri: I am thankful to 
the House for its kind handling of 
the Railway Budget, It naturally 
throws additional responsibility on 
me* I shall most gladly consider the

various proposals that have^een made 
and also see how best the^ could be 
implemented.

I have already spoken in the other 
House about the development of rail­
ways, and I need not repeat here 
what I have said there. I think the 
four categories that I mentioned, in 
the logical order in which we should 
tackle them, are:

Firstly, lines required to meet the 
needs of heavy industrial and agri­
cultural development schemes will 
receive first priority.

Secondly, lines required to serve 
areas rich in mineral resources but 
still not exploited and those which 
provide commodities for export ab> 
road will come in for consideration 
next.

TOrrr i  I
Mr. Deputy-Speaker: Hon. Members 

want the Railway Minister to be in 
the front bench.

Shri NamMar (Mayuram): Just
like the engine, Sir.

Shri L. B. Shastri: Thirdly, un­
developed areas lacking adequate 

means of communication will then be 
considered.

Fourthly, there may also be sche­
mes such as those of electrification 
of railway lines, which are a class by 
themselves.

If we are able to pro;gramme our 
development on these lines, there 
should be no reasonable objection 
from any quarter. I may make it 
clear that no consideration except 
the needs of different areas and the 
needs of different industries, and of 
our own developmental economy as a 
whole, is our guiding factor. If poli­
tical people also take interest, It Is 
only for one or two out of these very 
same lines. Whether a railway line 
comes first or later, it does not make 
much difference in an nrea which is 
still to be opened up. So, the fear 
of politics playing any oart in this
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matter has no special sicniAcance. 
Yei priorities have to be fixed pro- 
p^ l̂y and hey will be tinalised in 
consultation with the Central Board 
of Transport on which are represent- 
ted the various Ministries of the 
Government of India and also the 
State Governments.

In the course of the debate, . hon. 
Members have referred to the need 
I'or railway construction in various 
parts of the country. Hon. Members 
will be interested to know that these 
requests will mean new construction 
of nearly four thousand miles of rail­
way costing about two hundred crores 
of rupees. Mention has been made 
of Waltair-Madras and Wellore-Rayar 
Laseema lines in Andhra, Chamraj- 
uagar-Satyamangalam line in Mysore, 
rambaram-Villupuram line in Madras, 
Assam-Agartala link line in Tripura, 
Himmatnagar-Udaipur line in Rajas­
than, restoration of line in Kosi area 
in Bihar. Satna-Rewa line in Vindhya 
Pradesh. Many other lines have also 
been mentioned. I would not like to 
name each and every one of them 
here, but I can quite appreciate the 
anxiety of the hon. Members in this 
regard. As 1 have said in the other 
House, all the suggestions made in 
this respect in Parliament and else­
where, will be looked into and a list 
compiled for consideration in connec­
tion with our second Five Year Plan. 
It is my intention to prepare a blue­
print, from now on, for execution 
during the next five years. Provid­
ed the necessary material is availa­
ble. it will be our endeavour to under- 
..ake construction of new railway 
lines including doubling etc. totalling 
something like one thousand five 
hundred to two thousand miles during 
the second Five Year Plan. I have no 
doubt that for the development of 
railways we will have to find more 
funds. As has been suggested by 
hon. Members, a sum of about hund­
red crores of rupees is what the 
railways would require for the pur­
pose. But. we have to cut our coat 
according to the cloth. I am sorry, 
our colleague the Finance Minister is 
not here, but he is aware of the wishes

of this House as well as the other 
House and will certainly consider 
how they could be met.

Some doubt was expressed by Shri 
Sarangadhar Das about the wisdom 
of undertaking electrification of rail­
way lines instead of undertaking 
construction of new lines in under­
developed areas, as this would be an 
unremunerative project. Mr. Muker- 
jee has said exactly otherwise, »quite 
contrary to what Shri Sarangadhar 
Das has said. Shri Sarangadhar Das 
meant the Calcutta suburban service. 
I would like to make it clear that the 
electrification of Calcutta suburban 
service will ultimately be extended 
to Moghal Sarai and it is likely to be 
a remunerative project as it will 
handle heavy goods traffic besides the 
suburban traffic. I think Mr. Saran­
gadhar Das very well realises the con­
ditions existing at present in Cal­
cutta. An over-populated city where 
living conditions have become diffi­
cult naturally causes serious anxiety 
to the residents and to the State 
Government. The surplus popular 
tion must therefore find a place in 
the suburbs, and this is not feasible 
unless quick means of transport are 
made available to it. Besides, the 
quadruple lines from industrial areas 
to Calcutta are also reaching the 
saturation point, and we must take 
steps to speed up our trains through 
electrification in order to meet the 
transport needs of this area.

The position in Bombay is also none 
too easy. I. therefore, think that we 
should go ahead with our electrifies  ̂
tion schemes which will benefit the 
urban area as also a large part of the 
rural areas through which these lines 
will pass. It will be appreciated 
that electrification, especially in heavi­
ly worked areas, will not only make 
the transport more dynamic but will 
be economical in operation as well. 
It will also help to conserve the fuel 
used in operating train services which 
can usefully be employed in the de­
velopment of industries in other 
sectors. The electrification of rail­
ways, where it is justified, will I am 
sure, pay dividends and should be in
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[Shri L. B. Shastri] 
the best interests of the development­
al economy.

I need not say much about the res­
toration of dismantled lines. We 
are restoring them all except a few 
which are wholly unremuneratlve or 
where roads have come up and bus 
services have developed. The Rail­
way Board., however, is constantly 
reviewing the position. In this con* 
nectfon, I may, for example, refer to 
the restoration of the MorappurwHosur 
line in Madras about which Shri 
Ramaswamy spoke a good deal. 1 
would like to inform him that its 
urgency and usefulness have been ac­
cepted by the Railway Board, but only 
with some diversion of alignment 
inclusive of an extension as wdL 
The State Government have also re­
commended its early construction. 
We shall have, therefore, to consider 
and decide about it soon.

It is with the desire of increasing 
the pace of development of new lines 
to be undertaken, unimpeded by con­
siderations of remunerativeness that 
I had indicated my Intention of ap­
plying an increased rate of charge on 
inflated mileage basis which may be 
one and a half to two times the 
actual distance, depending upon the 
remunerativeness of the proposed 
line. I may make it clear that it is 
not proposed to adopt this as a per­
manent poUcy or to extend it to the 
existing lines, but to apply it for 
some time to new unremuneratlve 
lines until the areas served by them 
develop and the lines become s^f- 
supporting.

Some apprehensions have been ex­
pressed regarding the capacity of the 
railways to undertake development 
works on a large scale due to the 
shortfall of about Rs. 60 crores, to 
which I referred in my speech, to 
make up the railway contribution of 
Rs. 400 crores in the first Five Year 
Plan. During the first four yiears of 
the Plan, my colleague the Finance 
Minister" has agreed to allow extra 
expenditure of Rs. 11*71 crores, and 
I have no doubt that he will extend 
his support to the extent necessary

for our commitments which have al­
ready been made and those which 
may be made in future for the de  ̂
veiopment of railways.

Shri Somani is not here, but it 
seems that the reference to the ad­
justments in {he freights and fares in 
my Budget speech in this context has, 
in many quarters, not been correctly 
understood. My intention is that in 
the background of our development­

al economy and the requirements of 
railways, suitable adjustments of 
freights and fares may be made 
wherever justified after necessary 
examination. All changes need not 
necessarily be upward.

In this context, I would like to 
apprise the hon. Members that the 
average freight per ton mile over 
Class I railways has increased from 
5-85 pies in 1938-39 to IM  pies in 
1952-53 involving an increase of only 
90*1 per cent, against the increase in 
working expenses of 238 per cent. 
So, it will be appreciated that the in­
creases made in the past years were 
modest and the railways could earn 
surpluses due to increase in passen­
ger traffic during the post-war period 
when there was so much overcrowd­
ing and inconvenience to passengers, 
which is not the position today.

I would now say a few words re­
garding the regrouping of railwaya 
to which Mr. Anthony, and just now 
Shri Chatterjee, made a reference. 
At the outset, I would like to assure 
the House that the efficiency of the 
working of this vast national undeiv 
taking is one of my primary concerns, 
and there is no need for us to be 
aentimental about it. The efficiency of 
the railways will be watched closely, 
and I can assure the House that the 
Railway Board and myself will take 
all the necessary steps to improve the 
standards of performance wherever re­
cession is clearly established and to 
improve upon the past performance 
progressively.

So far as the overall performance 
of the broad and metre gauge sys­
tems of Indian railways in 1952-59 Is
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concerned, it has already been indi­
cated in the pamphlet on the work­
ing of the regrouped railways that 
there has been a general improve­
ment in almost all features of rail­
way ox>eration on the metre gauge. 
There has been, no ^oubt, some slight 
recession under certain items in the 
working of broad gauge sections, 
principally due to reduction in the 
net ton miles owing to the causes de­
tailed in the pamphlet. There are, 
however, a number of features of imr 
provement also on the broad gauge. 
Some of them are engine miles per 
engine day and wagon miles per 
wagon day, but still I do not want 
to be complacent about this matter. 
I may point out one thing more, name­
ly, that the comparison of the ope­
rating ratio of the Indian railways 
with the ratios of the United King­
dom, France and Germany which 
have comparable mileages shows that 
the performance of the Indian rail­
ways is the best. The operating ratio 
of India is 80-8 per cent, against the 
United Kingdom ratio of 90 per cent., 
the France ratio of 103*3 per cent 
and the Germany ratio of 100-5 per 
cent. So. I do not think there is any 
reason for taking a very alarmist 
view of the situation, but as I said, 
I do not want to take a complacent 
view also. I am asking the Railwi^  ̂
Board to be watchful about the per­
formance of the railways in the cur­
rent year as comj^ared to past yeen.

The complaint made about the 
workload also has to be investigated. 
I share the views expressed by Shri 
Chatterjee fhat the workload of the 
railways has increased and perhaps 
increased considerably on certain 
railways. Therefore, I propose to en­
trust this examination of various as­
pects of performance of the Regroup­
ed Railways to the Efficiency Bureau 
which I have just now set up. The 
Efficiency Bureau will be able to 
bring a fresh and Independent mind 
on this subject and I shall await their 
report anxiously.
4 P.M.

As regards housing, Shri Frank 
Anthony was good enough to say

that we will have to wait for some 
time.

An Hon. Member: Fifty years.

Shri L. B. Shmstrl: He did not say 
50 years. He said that he was pre­
pared to wait for 50 years because 
these things do take time. But, per­
haps Shri Nambiar or one of his col­
leagues said that we will have to 
wait for centuries. I may make the 
position clear. We expect that by 
the end of 1954̂ 65, we will have
320,000 quarters. We do not at pre­
sent estimate our requirements of 
staff quarters to exceed 500,000, after 
making allowance for staff who do 
not want quarters and sometimes 
even refuse to accept when allot­
ments are made. I hope that this 
difference will be made up in about 
10 or 12 years* time. Even at the 
present rate of construction, we will 
be able to build about 150,000 quar  ̂
ters in the next 10 or 12 years* time.

I may also say a word about what 
Shri H. N. Mukerjee said with regard 
to wagon quarters at Sealdah. It 
seems that he has not visited that 
area recently. He Is the leader of 
the common people as is generally 
said about him. I thought he would 
have gone and seen the improvements 
that we have made, and how many 
new quarters we have provided. 1 
do not remember the number of new 
quarters built; I think we have pro­
vided for about 400 quarters there. 
A large number of wagon quarters 
have been under disuse and are not 
being used. Their roofs have been 
removed so that no new men could 
start living there.

Shri H. N. Mukerjee: How many
wagon quarters still remain there?

Sbri Nambiar: About 200.

Shri L. B. Shastii: About 100 or it 
may be more I don’t know exactly.
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Shri H. N. Mukerjee: Last time you 
said 700 and odd.

Some Hon. Members: The position 
has improved.

Shri L. B. Shastrl: The position has 
considerably improved. You better 
go and visit that area. On the day 
I mentioned about it in this House, 
instructions were issued and cons­
truction of quarters started soon 
after. We have made very satisfactory 
progress.

Shri Ramachandra Reddi referred 
to the Hindustan Aircfaft Limited 
not being permitted to expand their 
capacity to manufacture coaches. 
There was some difflcuTly, no doubt, 
about the supply of an adequate num­
ber of under>frames to them. But. 

we have recently imported a sufficient 
number of broad gauge under-frames 
and we are now supplying at the rate 
of 15 per month to the Hindustan 
Aircraft Ltd. At this rate, they
are expected to produce 180 coaches
per annum when their capacity is
gradually ffeveloped. As regards the 
Integrated Coach Factory at Peram- 
bur. about which also he mentioned,
I would like to inform him that cons­
truction was commenced in 1951. 
Nearly 30 per cent, of the work has 
been completed. The factory, as I 
have said before in this House, will 
start production in the middle of 1955 
and will ultimately produce 350 
broad gauge coaches per annum.

I may refer to a few points raised 
by Shri G. D, Somani. He complain­
ed that the revised rate structure in­
troduced in 1948 has led to a substan­
tial increase in the freight rates. 
But. he should also keep in view the 
fact that the index of wholesale prices, 
as I have just now mentioned, has 
gone up considerably and the working 
expenses have also increased. So, 
the increase in freight rate will have 
to be considered in that context. 
Whether there should be increase or 
reduction will have to be considered 
in the light of what I have said just 
now. He referred to the recent memo­
randum which has been sent to me

by the Federation of Indian Chambers 
of Commerce. This is at present 
under our examination. But, I may 
make it clear that there does not ap­
pear to be any case for a general re­
view of the freight structure of the 
Railways. As I have already indica­
ted in my Budget speech, the practi­
cability of adjusting our freight struc­
ture in certain cases with a view to as­
sisting the developmental economy all 
over the country is being examined. 
We may have to adopt suitable mea­
sures in this connection. But, it will 
be necessary to ensure that the Rail­
way revenue as a whole is not adr 
versely affected. It is possible that 
freight reduction made for stimulat­
ing movement for developmental pur­
poses will have to be balanced by 
small increases in certain cases where 
there is scope for such action with­
out hampering the movement of tra­
ffic in any way.

Similarly, in respect of fares. I do 
not consider it unreasonable to raise 
the fares for air-conditioned accom­
modation, where the amenities pro­
vided are the best. I would have 
done so. But. I am afraid of the 
reactions of my colleague the Minister 
of Communications who always has 
an eye on our passengers who use 
our first class and air-conditioned ac­
commodation because he tries to di­
vert them to his planes.

Shri Nambiar: They are afraid of 
going by planes.

Shri L. B. Sbastri: Then, we will 
certainly raise the fares of air-condi­
tioned coaches. Shri Bansal said 
that the abolition of the first class has 
Involved increased expenditure on 
Government officials as a result of the 
use of air-conditioned coaches in the 
place of first class, by them. I may 
inform the House that this is not 
quite correct as officials are required 
to pay the difference from their own 
pockets if they want to use air-con­
ditioned coaches.

Some Hon. Members: What is the
saving?
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Same Hon. Members: That is a
hardship.

Shil Nambiar: There is no hardship.
Shrl L. B. Shagtri: I do not know— 

however we cannot have it both ways.

Shrl A. P. Sinha (Muzaflarpur 
East): We will have to look after their 
interests also.

Shrl L. B. Sbaatri: When the whole 
country will be travelling in second 

class, you do not expect them to travel 
in a higher class. If they want to 
have more comforts, let them pay.

1 want to say a word about indi­
genous production. I have already 
dealt with it in my Budget speech. 
I have stated the steps that we pro­
pose to take in the matter of indi­
genous production. I should further 
make it clear that we are governed 
by limitations of time. The Rail­
ways have to serve and serve in good 
time. We will therefore have to con­
tinue, the House has to understand it 
clearly—to import certain parts and 
comoonents as well as locomotives for 
some time to come. Of course, we 
have to fully assure ourselves that 
they cannot be secured in the coun­
try or manufactured here. Hence the 
idea of setting up a Committee to in­
vestigate this matter. As Shri 
Khandubhai Desai has suggested. I 
would certainly like to associate non­

official Members with this Commit­
tee. The second Committee which 
will examine the capacity of Railway 
workshops is. of course, to be a de­
partmental Committee of two senior 
offirers of the Railway.

As regards compensation claims 
paid by the Railways on account of 
loss or damage to goods booked by 

rail, though there has been a slight 
improvement in the position, I must 
say that I am not at all satisfied with 
the progress made. In the current 
year, I propose to apply myself to this 
task especially and to take expedi­
tious steps to bring about an Im­
provement. I do realise that the loss 
on this account to the Railways is very 
heavy and we must take early action.

Shri Sarangadhar Das and one or 
two other Members have suggested 
that the terms of reference of the 
Anti-Corruption Enquiry Committee 
should be enlarged. I do realise the 
force of their argument. I shall 
examine this matter immediately and 
inform the Chairman of the Com­
mittee about this.

Shri Natesan referred to speeding 
up of Express trains between Madras 
and Bombay and Madras and Delhi. 
The matter of increasing the speed 
is receiving consideration, and Rail­
ways are giving priority to the re­

newal and strengthening of the track 
where required and to improve the 
signalling standards on sections where 
the speeds are restricted. If these 
improvements are carried out. it is 
proposed to increase the maximum 
permissible speed to 65 miles per hour 
and the Journey time between Madras 
and other important places will be 
reduced substantially.

Shri Sarmah from Assam has ques­
tioned the propriety of undertaking 
a survey for a Railway line to the 
Garo Hills when the results of a qua­
litative and quantitative survey of the 
coal deposits in the Garo Hills are 
not available. I may inform him 

that we are already in touch with the 
Ministries concerned to obtain the in­
formation as to the quality and quan­

tity of coal that might be expected to 
be raised from the Garo Hills. But 
still we do propose to go ahead with 
our survey etc., while this matter is 
being examined by the various Min­
istries concerned, because I think that 
the need of Assam in this matter is 
really genuine and urgent.

Shri Natesan also referred to eco­
nomies being effected by the use of 
lignite. The Research Director of the 
Railway Board has already been 
directed to undertake investigation 
regarding the use of lignite as coal 
fuel when it is produced- The Rail­
ways are watching with keen interest 
the development of the production of 
lignite which is at present entirely the 
concern of the Mad^as^Hovemment.
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[Shri L. B. Shastri]
Shri Vittal tlao raisect Xhe question 

of the higher prices of coaches and 
locomotives imported from abroad a ^  
expressed doubts about the deliveries 
of imported stock in time. 1 would 
not like to take much time 6t the 
House, but I shall simply say that 
there is no apprehension that the de­
livery schedules will not be kept to 
time as the dates of delivery were spe­
cifically agreed iux)n between the re­
presentatives of the firms and a spe­
cific clause is provided in the contract 
whereby the contractor^ U e  liable 

to pay liquidated damages for delayed 
deliveries at the rate of one per cent, 
of the price of the rolling stock for 
every month or part of a month for 
which delivery is delayed beyond the 
scheduled date.

As regards wheel sets, procurement 
of 24,000 sets is being arranged in 
1954r55 while the Tatas capacity is 
9,606 per annum. The diflference be­
tween the requirements and the in­
digenous capacity has necessarily to 
be met by imports. Tatas have al­
ready been requested to expand their 
capacity to 13,000 wheel sets per 
anuum.

The case of temporary staff was also 
referred to by some Members. I shall 
place the figures before the House. 
On 1st September, IdBl there were
98,000 temporary staff; 69,000 out of 
theie have been confirmed by January, 
1954, leaving a balance of 29.000. In­
cluding the staff which had been re­
cruited since September, 1951, the 
number of temporary staff at present 
is about 97,000. A special directive 
has recently been issued to the Rail­
ways to place two officers on special 
duty—one from the Administrative 
Department and the other from the 
Accounts Department— t̂o examine 
the justification for conversion of tem­
porary posts into permanent ones, so 
that decisions may be taken quickly. 
The rules for seniority of staff of the 
regrouped Railways have also been is­
sued, and as soon as the combined 
seniority lists are ready, it will be 
possible to accelerate the pace of con­
firmation. The conditions in the 
workshops are peculiar, and it is not

feasible to apply the same rule to 
the nonrworkshop staff.

1 may say a few words regarding the 
provision of T.B. sanatoria. The position 
is that the Railways have already re­
served 62 beds for Railway employees 
in various hospitals. It is now pro­
posed to provide 24 beds in the K.B. 
Ray T. B. Hospital at Jadhavpur for 
the Eastern Railway employees, and 
20 beds at Tambaram for the Southe­
rn Railway employees. Annexes will 
be built likewise in other Railways 
as soon as details are worked out. 
Besides, the Staff Benefit Fund Com­
mittee has reserved 55 T. B. beds in 
various hospitals. It is proposed to 
provide 250 beds

Shri T. B. Vittal Rao (Khammam): 
Is it during this year?

Shri L. B. Shastri: I think within 
two years, it may be completed. It 
may be possible to do it within this 
year also, but it might go on to the 
next year.

Shrimati Sinha complained that the 
interests of the local people regard­
ing employment in the Ganga Bridge 
Project were adversely affected. I 
may inform her that the Allahabad 
Commission will now be making re­
cruitment for Class III staff. The 
requirement, in fact, of such staff in 
the Project will be very limited. Re­
cruitment of Class IV staff and work- 
charged labour will be made by officers 
from the local people. She is sug­
gesting to have members from each 
of the States on Railway Commissions.
I may submit that it would not be 
correct to presume that the absence 
of such a representative will result in 
the claims of the residentvi%f the State 
being ignored. The Conmiissions 
have been asked to give adequate 
consideration to the people of parti­
cular regions, and the fears of the 
hon. Lady Member on this arore are 
therefore unfounded.

Shri Radha Raman referred to 145 
vacancies of Class I posts not being 
filled up by promotions from Class 
II. The actual number of promotion 
vacancies to be filled up by 1st April
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1953 is 59 against which 27 promo­
tions have already been ordered and 
of the remaining 32, eight are under 
consideration of the Railway Board in 

consultation with the Railways and 24 
are with the Union Public Service 
Commission whose concurrence in res­
pect ot two has just now been re­
ceived.

I have given careful consideration 
to the complaints of Class II officers 
and have agreed to change the rule 
in their favour to tfie maximum ex­
tent I consider possible in public in­
terest.

Shri Kachiroyar had asked why we 
were importing sleepers and not using 
wooden sleepers from Indian forests. 

*In fact, the Railways are at present 
experiencing a serious shortage in the 
supply of this material and we are 
buying every wooden sleeper that we 
can get within our celling prices, 
which are economic prices, at which 
sleepers can be purchased. In fact, 
effort has been made by addressing 
the Chief Ministers of aU State Gov­
ernments—I myself have addressed 
letters to all the Chief Ministers—to 
assist the Railways in the supply of 
wooden sleepers, and it is hoped that 
some of them may agree to increase 
the supply to the Railways.

Shri Nijalingappa referred to the
17,000 cast iron sleepers lying with 
the Bhadravati Iron and Steel Works 
not having been taken over by the 
Southern Railway. I may Inform 
him that the firm has been offered a 
rate for sleepers, which is the highest 
we are paying anywhere in the counr 
try. The Southern Railway has been 
instructed to take over these sleepers, 
provided the Steel Works are prepared 
to supply them at this rate.

Dr. Ram Subhag Singh has pointed 
out that a lot of damage is caused by 
the blocking of water by the railway 
line to Sakaria village in Shahabad 
District. I shall have this matter ex­
amined, but I myself propose to issue 
757 PSD

general instructions that before the 
rainy season sets in, the railway en  ̂
gineers should go about and see whero  ̂
water-logging takes place on account 
of our railway culverts or bridges, to* 
take necessary steps to tackle it.

Dr. Krishnaswami said that ther 
North Eastern Railway wag heavily- 
burdened with strategic lines. 1 
would like to inform the House that 
there are no strategic lines on the 
North Eastern Railway. It is how* 
ever, true that the loss on the North 
Eastern Railway is to some extent at* 
tributable to the abolition of the 
charge on inflated mileage basis, which 
was applicable to certain plain sec­
tions. with effect from 1952-53. TUils- 
contributed to a loss of Rs. 1*75 crorea. 
I may also point out that the Assam' 
section of the North Eastern Railway 
has, ever since its formation, always 
incurred losses in working.

In this connection. Dr. Krishna- 
swami also said that the idea of re­
grouping was that each regrouped Rail­
way should pay its own way. as this* 
was essentially the purpose of the late 
Shri N. Gopalaswami Ayyangar. I 
would draw the attention of the hon. 
Member to paragraph 7 of Shri N. 

Gopalaswami Ayyangar*s speech when 
presenting the Budget for 1951-52, 
from which it would be clear that re­
grouping was intended for planniniT 
and carrying out a policy of uniform- 
mity in administrative pattern, ra­
tionalisation of workshops and other 
operational facilities, and for reduc­
ing the overheads by eliminating dup­
lication of work and unnecessary cor­
respondence between contiguous rail­
ways, in order to ensure more expe­
ditious disposal of bu.siness. TIhe hon. 
Member is already aware that It wa» 
not the Intention that each zone should 
necessarily pay its own way financial­
ly. Consequent on regrouping, all the 
six zones were treated as one single 
system.

The hon. Member made another 
point regarding contribution to the
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Depreciation Reserve Fund. It is not 
quite clear whether he desired that 
the contribution should be of the 
order of Rs. 115 crores or whether he 
meant that the Railways should spend 
Rs. 115 crores per annum on rehabi­
litation and development programmes 
instead of at the present rate. The 
contribution to the Depreciation Re­
serve Fund as the House is aware, 
was fixed b y  the Convention Com­
mittee of the Constituent Assembly, 
at Rs. 15 crores, but was later raised 
to Rs. 30 crores per annum. I have 
no doubt that the scale of contribu­
tion to the Fund will receive the at­
tention of the new Convention Com­
mittee to be set up for the purpose.
Nevertheless, I must point out that
the balance of Rs. 98*16 crores in the 
Fund at the end of 1954-55 cannot
be said to be totally inadequate.
Even if the rate of contribution is not 
•enhanced, this balance would be ade­
quate to meet the present and the 
future tempo of expenditure over a 
period of nearly ten years.

this is not a clear proof of the un­
healthy functioning of this depart­
ment.

She also referred to a small mileage 
of 36 only having been promised to 
be completed in 1954-55, during the 
period of six years in respect of the 
Quilon-Ernakulam link. I am sorry, 
but there is a little misunderstanding 
of the position, in the mind of the 
hon. Member in this matter. The con­
struction work actually commenced In 
1952-53, and not in 1949, as supposed 
by her, only a survey had been autho­
rised and completed during the inter­
vening period. Then she said that 
the Gandhidam-Deesa railway link 
was built in a very short time, where­
as this Quilon-Emakulam construction 
is being delayed. About that, I would* 
also like to inform her that the con­
struction of the Gandhidam-Deesa 
railway link was started in January 
1950, and the line was opened for tra­
ffic in October 1952, i.e. after 34 
months.

Kumari Annie Mascarene was ra­
ther vehement in her condemnation 
of the working of the Railways and 
the results produced by them, and 
she derived support in respect of her 
conclusions from a new yardstick of 
faer own, which she has applied to 
the contribution by the Railways to 
the General Revenues. She has re­
ferred to the contribution to the 
General Revenues from 1950 onwards 
having been steady, in relation to the 
gross earnings, even though some of 
these shears were peak years. I would 
like to point out to the hon. Member 
that the contribution to the General 
Revenues bears no relation to the 
gross earnings or income of the Rail­
ways, but is paid as dividend to the 
General Revenues at the fixed rate of
4 per cent, of the capital-at-charge 
imder the new Convention of 1949. 

“The increased quantum of payment 
to the General Revenues, however, is 
there to the extent of the increase in 
the capital at charge frorji year to 
year. I hope she will now agree that

Kumari Annie Mascarene (Trivan­
drum): 170 miles.

Shri L. B. Shastri: And not 19
months as stated b y  you.

I thought the ladies were not gene­
rally given to exaggerate, but some­
how she has done so (Interruptions).

Mr. Deputy-Speaker: Still a kumari,

Shri N. C. Chatlerjee: Attack on
ladies.

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krisbnappa):
Kanya Kumari.

Shri L. B. Shastri: It is a pretty 
word to use. Shri Frank Anthony 
referred to the reduction in the 
productivity of railway labour and 
^ated that as against the figures of 
1938-39 as base, the productivity in
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1948-49 had come down to 69 per cent. 
But I am glad to inform him and the 
House that on the same basis the in* 
dex has gone up to 83 per cent, in 
1952-53. The performance in 1948-49 
was the lowest, but since then, there 
has been a steady improvement. He 
has referred to the low morale of rail- 
waymen, and attributed this to vari­
ous grievances, perhaps mostly due to 
regrouping—I do not know that, but I 
accept that railwaymen have grievan­
ces and they should be looked into, 
and I can assure him that grievances 
are being removed, as they come to 
my notice. Steps have already been 
taken to decentralise the sanction of 
leave and passes to the local officers.

As I just now informed the House, 
the seniority lists of the staff are being 
worked out and confirmations being 
speeded up.

Well. Sir. I do not like to say much 
about Chittaranjan. Shri Mukerjee 
\b perhaps the only Member of this 
House who is critical of Chittaranjan. 
Perhaps, he Is not so much against 
Chittaranjan or its workshop or pro­
duction: he is greatly agitated over 
the security arrangements that exist 
there.

Shri Bhagwat Jba Azad (Purnea 
cum Santal Parganas): He wants
more ‘Chittaranjans'.

Sbri L. B. Shastrl: If he wants more 
^Chittaranjans', his proposals are most 
welcome.

Shri K. K. Basu (Diamond Harb­
our): Minus the security.

Shii L. B. Shastri: I would like him 
not to bother much about the security 
arrangements that exist there.

Shri K. K. Bami:
there.

He cannot enter

Shri L. B. Shastrl: What we have to 
concentrate on is more production in 
Chittaranjan and I entirely agree with 
him that we must make efforts to in­
crease the production in Chittaranjan. 
I have no doubt that during the next 
four or five years, we will be able—al*

though we have not been able to reach 
the target just at present—to go be­
yond our target and try to produce 150 
or if possible, more locomotives.

Sir, I am thankful to hon. Members 
for the patient hearing they have 
given me and I can only assure them 
that it would be my earnest endeav­
our to raise the efficiency and stan­
dards Of railways higher stiU in order 
to serve the best interests of the peo­
ple and of the Indian Railways them­
selves.

MOTION RE THIRD REPORT ON
PRIVATE MEMBERS’ BILLS

House proceeds with Private Mem­
bers' Resolutions, the time-limit has 
been fixed by the Advisory Com­
mittee..........

Shri K. K. Basa (Diamond Harb­
our); Is there a Motion?

Mr. Deputy-Speaker: Yes.
Shri Altekar (North Satara): I beg

to move:
‘That this House agrees with 

the Third Report of the Commit­
tee on Private Members’ Bills and 
Resolutions presented to the 
House on the 2nd March 1954*’.

Sir. this is a simple recommendation 
fixing the time-limit for the first Re­
solution as IJ hours, for the second 
Resolution, one hour, and if absolutely 
necessary, half an hour more, and for 
the third Resolution, two hours. It is 
not a controversial matter.

Shri Bhagwat Jha Aiad (Purnea 
cum Santal Parganas): We are all
agreed.

Mr. D^aty-Speaker: The question
is:

“That this House agrees with 
the Third Report of the Commit­
tee oT> Private Members’ Bills and 
Resolutions presented to the 
House on the 2nd March 1954” .

The motion was adopted.




